TOQ BE PUR. ISHED IN W IX SECTLN a(ii1) OF
GOVERRMMENT OF INDI.
MINISTRY CF FIN.NCE

(DEFARTHENT OF RGVAUS .ND INSURG

LE N E XN

NEW DELHI: THE 4

NOTIFIC I

INCRIB TaX

No,881(F.No, 404/35/75-ITCCY ¢ In exercisc of the

sub-clause (i1i) of clausco (44) of Bcetion 2 of

(43 of 1961), the Contral Governmemt hereby auth

Ram Zingh, N.KMittal, RoeSharma and D& JKhora

Officars of tho Contral Govornmont, to exaereisc
Recovary Officers undor the said Act,

Zs The appointments of S/Shri Xrishn Xumar,
Prakash and J«R.Chananns as Tax Decovery Offico
tion Nos,l94({F.No, 204/35/71-1TCCY datod 18,6,19
- ITCC) dated 14,7,1972, 385¢F,No, 404/177/73-1ITCC)
428(5'-1“30,404/177/73-1'1'0(3) cdatod 4,8.,1973 respect
cancelled with cffect from tho date 8/8hri J.C..l
Mittal, R&. Sharma and Du's Khora take ovar as

3.
S/8hrd JiCsibuga, Ram Singh, N.KJiittal, Re «ha
talke over charge as Tax Rocovery Officers,

Doputy Secrotary to
The Managor,
Govornmont Of India ¥ross,
Now Doihi,

NO4 88L(F.No, 404/35/75-ITCS)

Copy forwarded %o i-

This Notification shall comg Into forco wi

_GAZETTE OF INDI,

jCE)

bard April, 1975,

powers conferred by o
tho Incomo-tax pcty 1861
oriscs 8/Shri J.Ceihuja,

[vho are Gazotted

the powors of Tax

JeCDhingra, Satyondra
made under Notificam
2 138(¥.No, 404/255/7 2
dated 18,6,1573 ang
ivaly are hercby

hu ja, Ram Singh, NeK.
Fax Recovory Officers,

ki effect from tho data
'ma and D&« Khora '

8¢/~
(T3, Aggarwal )
the Government of India

i, ALl Commissionors of Income~tax,
2, ALl Dirgetors of Inspection,
3e Tho Dircctor, IRS(DT) Staff Collage, Nagpurl,
4y Tho Dircctor of Inspoction(C&IS), Mata Sunfiri %.ano, Now Delhi
(5 copios)
5. Tho Comptrollor & ;uditor Goncral of India,| Now Dglhi(25 coples),
6, Tha Chiof Sceretary, Deihi Administration, Polhi,
T The iccountant General, Central Revenues, Npw Deihi,
8. Shri 2 .H, demchandani, Joint Sccretary &Lpgal Adviser,
Hinistry of Law, New Dgihi,
Ta 41l Bections/Cfficurs in Boardta Cffico,
16, Bulletin Section (5 copieg),
1l, Guore Pile, _
12, 'The Cunmissioner of Income-tax, Delhi I, Ney Delhi,
&
" &
TRAREL N
F— s L -
(ToRe Lggdarwal)

Deputy Secretary t

olthe Government of India

No, CC/ITCC/5 48 /261 /I 774



